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6. Transportation One time financial assistance of fifty thousand rupees as
cost for displaced  transportation cost for shifting of the family, building ma-
families. terials, belongings and cattle.

7. Cattle shed/petty Petty shop shall get one time financial assistance of such
shops cost amount as the appropriate Government may, by notifica-

tion, specify subject to a minimum of twenty five thousand
rupees for construction of cattle shed or petty shop as the
case may be.

8. One time grant Each affected family of an artisan, small trader or self
to artisan, small employed person or an affected family which owned non
traders and certain  agricultural land or commercial, industrial or institutional
others structure in the affected area, and which has been involun-

tarily displaced from the affected area due to land acquisi-
tion, shall get one time financial assistance of such amount
as the appropriate government may, by notification, specify
subject to a minimum of twenty five thousand rupees.

9. Fishing rights The affected families may be allowed fishing rights in the

TCSCIVOITrS.
10.  One time Each affected family shall be given a onetime Resettlement
Resettlement Allowance of fifty thousand rupees only.
Allowance
11. Stamp duty and (1) The stamp duty and other fees payable for registration

registration fee

of the land or house allotted to the affected families shall be
borne by the Requiring Body.

(2) The land for house allotted to the affected families shall
be free from all encumbrances.

(3) The land or house allotted may be in the joint names of
wife and husband of the affected family.

Sardar Sarovar Project

$2751. SHRI RAMDAS ATHAWALE: Will the Minister of WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) the latest position of the Sardar Sarovar Project;

(b) the amount spent on its construction, so far;

(c) the funds allocated to the State Governments connected with this Project under
various schemes, so far; and

(d) the works and schemes related to the Project, for which proposals or requests
were sent by the concerned State Governments to the Central Government during the
last three years, till date?

TOriginal notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI SANTOSH KUMAR
GANGWAR): (a) Sardar Sarovar Narmada Nigam Limited (SSNNL), Government of
Gujarat has informed that the Sardar Sarovar dam spillway has been constructed up to
the crest level, i.e., Elevation Level (EL) 121.92 metres. In addition, a canal network
of 25321 Kms has been created resulting in creation of an irrigation potential of 9.86
lakh hectares. Power generation capacity of about 1450 Mega Watts has been installed
and 33062 million units of electricity have been generated upto June, 2014,

(b) SSNNL has informed that a total expenditure of around I 45137.07 crore has
been incurred on various components of Sardar Sarovar Project upto May, 2014.

(c) SSNNL has informed that about ¥ 7630.286 crore and about ¥ 108.446 crore
have been released by the Central Govt. under Accelerated Irrigation Benefits Programme
(AIBP) and Command Area Development and Water Management (CADWM),
respectively, upto May, 2014. Out of this, ¥ 1893.506 crore has been released to the
State Government of Gujarat under AIBP and % 24.735 crore under CADWM Schemes,
during the last three years 2011-14.

(d) SSNNL have informed that a proposal for diversion of 134.0364 hectare of
land of Kutch Desert Wild Life Sanctuary for the construction of Kutch Branch Canal
has been submitted by the State Government of Gujarat to the Ministry of Environment
and Forest, Government of India.

Indrabati project as National Project

2752. SHRI BHUPINDER SINGH: Will the Minister of WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) the details of projects declared by Government as National Project in different
States since 2004-05;

(b) whether Government would declare Indrabati Project as National Project; and
(c) if so, when and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI SANTOSH KUMAR
GANGWAR): (a) The Government of India has declared 16 projects as National Projects.
The State-wise details of these Projects are given in Statement (See below).

(b) and (c) No proposal for inclusion of Indrabati project in the scheme of National
Projects has been received for consideration under the scheme of National Projects.



